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disperse the mob  and to clear the 
route, on which the President of the 
Federal Republic of Germany was ex
pected, tear smoke shells were used, 
after giving warning.

(c) Three students sustained inju
ries when they put up resistence  at 
the time of their arrest.  Altogether
21 students were arrested and later 
released on personal bonds.

(d) The students had agitated for 
action against the driver of a private 
bus and his companions  responsible 
for the death of  Parmod  Kumar, a 
student of Atma Ram Sa-natan Dharam 
College on 21-2-1981.  Persons accused 
in connection with the death of the 
student have since been arrested.

Formation of All India Service for 
Engineers

6862. SHRI N. SELVARAJU:  Will
the Minister of HOME  AFFAIRS le 
pleased to state:

(a) whether there is a proposal for 
formation 01 the All India Service for 
Engineers irrespective  of the dissent 
from certain State Governments;

(b) whether Government are aware 
of the urgent need for this service in 
the interests of promoting national in
tegration and for enabling the engi
neers to be free from local influence;

(c) whether the rules  and regula
tions for the proposed service are pro
posed to be so formulated as not to 
affect the serving engineers adverse
ly; and

(d) if so, at what sta,ge, the matter 
stands at present?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN  THE  DEPARTMENT  OF PAR
LIAMENTARY  AFFAIRS  (SHRI P.
VENKATASUBBAIAH):  (a)  to (d).
The  question  of constituting  an 
all India Service for  Engineers viz., 
the  Ind an  Service  of  Engineers
(Irrigation,  Power,  Buildings  and

Roads)  is under  consideration  of 
the Government.  Rules and regula
tions providing for the regulation of 
recruitment to  the Service  and the 
conditions of  service of persons ap
pointed to the Service will be made, 
in consultation with the Governments 
of the States concerned, only after the 
Government has taken a decision on 
the quest on of  constitution  of the 
Service.
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